| Revised — L

- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 22-APRIL-2026 (WEDNESDAY)

» _ BEFORE HON'BLE AMIT SHUKLA, J.UDICIAL MEMBER
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmit.

Sl | Appeal Numbér Year Assessee Name Remarks
1 |ITA 281/MUM/2026 | 2017-18 | [A] DAHE] HARBOUR AND INFRASTRUCTURE LIMITED -
2 | 3114 /NIIE’B\,I jo004 | 201112 | [A] METAL TUBE AND ROLLING MILLS (E-FILED(RECALLED MATTER))
3| 45 /|vI|EAM 12024 2010-11 | [A] METAL TUBE AND ROLLING MILSS (E-FILED(RECALLED MATTER))
3 ITA ~014.5 | FA] METAL TUBE AND ROLLING MILLS (E-FILED (RECALLED
3116/MUM/2024 MATTER))
5 | 160 /,\fim,l 12025 | 201617 | [A] MANUGRAPH INDIA LIMITED
6 | 161 /Nm,l 12005 | 2017-18 | [A] MANUGRAPH INDIA LIMITED
7 | ysga /|v1|m4 2025 | 201213 | [ATMKSONS FINE JEWELS PVT LTD (E-FILE)
8 | 563 /NII& /2025 | 2018-2019 | [A] DEEPAK PARSHURAM JADHAV (E-FILE)
9 | goe /I\ZB’;,I 05 | 201516 |[A] DEVRAT OVERSEAS
10| geso /ﬂa 12025 | 201819 | [D] MAN INDUSTRIES (INDIA) LIMITED (E-FILE)
11| geay /I\mi /2025 | 2018-19 | [D] MERINO SHELTERS PRIVATE LIMITED.(EuFILE)‘
12 |ITA 161/MUM/2026 | 2014-15 | [A] RAM GOPALDAS KESWANI (HUF)
13 | ITA 571/MUM/2026 | 2017-2018 | [A] DIPA RAM MALI (E-FILE)
14 | ITA 572/MUM/2026 | 2018-2019 | [A] DIPA RAM MALI (E-FILE)
15 |ITA 573/MUM/2026 | 2019-2020 | [A] DIPA RAM MALI (E-FILE)
16 | ITA 580/MUM/2026 | 2012-13 | [A] RAJENDRA SINGH KARNAWAT (E-FILE)
17, | ITA 502/MUM/2026 | 2013-14 | [A] DHARMIL ANIL BODANI (E-FILE)
18 |ITA 604/MUM/2026 | 2015-16 | [A] DINKAR PANDURANG SAWANT
19 |ITA 619/MUM/2026|  N.A | [A] DAYABEN GIRJASHANKER SHETH TRUST
20 | TTA620/MUM/2026|  N.A | [A] DAYABEN GIRJASHANKER SHETH TRUST
21 |ITA 648/MUM/2026 | 2018-2019 | [A] RASHMI RAJKUMAR KARNANI (E-FILE)
22 | ITA 654/MUM/2026 |- 2017-18

[A] SAGUNA RURAL FOUNDATION (E-FILE)
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INCOME TAX APPELE;ATE__ TRIBUNAL, .MUM.BAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER -

IN COURT ROOM 3

Sl

Assmt. -

Assessee Name

25

2012-13

- [A] RAJENDRA SINGH KARNAWAT (E-FILE)

Appeal Number Year _ Remarks
1| SAS6/MUM/2026 | 292223 10 | [A] RELIANCE FOUNDATION HOSPITAL TRUST (@ H)
‘ TTA 2022-23 to . /
2 | 3708/MUM/2026 | 2031-32 | [A] RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE) (P H.>
- ITA 202223 to | e » ' :
x [ o=
3 | 3709MUM/2026 | 2031-32 | [A) RELIANCE FOUNDATION HOSPITAL TRUST (E-FILE) (PH )
o 2027-28 to | [A] RELIANCE FOUNDATION INSTITUTION OF EDUCATION AND
4 | SAS7/MUM/2026 | 7531 35 |RESEARCH PH
s | A 2027-28 to | [A] RELIANCE FOUNDATION INSTITUTION OF EDUCATION AND
| 3800/MUM/2026 | 2031-32 |RESEARCH (E-FILE) (P H)
. | A 2027-28 to | [A] RELIANCE FOUNDATION INSTITUTION OF EDUCATION AND
3801/MUM/2026 | 2031-32 |RESEARCH (E-FILE) ( PH)
7 | SA 65/MUM/2026 2%2023“12?3;0 [A] MANDKE FOUNDATION (E-FILE) CP H)
A 2027-28 TO|
2 ! ) 2 i
5| qosyyMUM2026 | 203132 [A] MANDKE FOUNDATION (E-FILE) (.P*O
TTA 1202223 70] . . , - ( J
o | sosa/mumy2026 | 203132 | [A] MANDKE FOUNDATION (E-FILE) PH)
10 |ITA 281/MUM/2026| 2017-18 | [A] DAHE} HARBOUR AND INFRASTRUCTURE LIMITED
‘ ITA ' ‘ ~ ’ '
~-i2 § A | - a8
11| S114mumy2024 | 2011712 | [A] METAL TUBE AND ROLLING MILLS (E-FILED(RECALLED MATTER))
TTA ' '
12 | 3315/MUM/2024 | 2010-11 | [A] METAL TUBE AND ROLLING MILSS (E-FILED(RECALLED MATTER).)
s A 201415 | A METAL TUBE AND ROLLING MILLS (E-FILED (RECALLED
| 3116/MUM/2024 | ° MATTER)) .
: A } P TNDTA |
14| S i60/mumy2025 | 201617 | [A] MANUGRAPH INDIA LIMITED
: TTA |
15 | g1 /mumya0zs | 2047718 | [A] MANUGRAPH INDIA LIMITED
' TTA | S & BT 17D (Ex
16 | ssg4mum2025 | 2012713 | TA]M K SONS FINE JEWELS PVT LTD (E-FILE)
. ITA ' ieonia | ra RA .
17 | gaga/mumy2025 | 2018-2019 | [A] DEEPAK PARSHURAM JADHAV (E-FILE)
] A iz . ,
18| gome/mum2025 | 2015716 | [A] DEVRAT OVERSEAS |
: ITA ' ' :
{ - : X -~
19| geao/mMumy202s | 204819 | [D] MAN INDUSTRIES (INDIA) LIMITED (E-FILE)
e | ITA iata | ‘ : et ey
20 | goa1/mumy2005 | 201819 | [D] MERINO SHELTERS PRIVATE LIMITED (E-FILE)
21 |ITA 161/MUM/2026| 2014-15 | [A] RAM GOPALDAS KESWANI.(HUF)
22 | ITA 571/MUM/2026 | 2017-2018 | [A] DIPA RAM MALI (E<FILE)
23 |ITA 572/MUM/2026 | 2018-2019 | [A] DIPA RAM MALT (E-FILE)
24 | ITA 573/MUM/2026 | 2019-2020 | [A] DIPA RAM MALI (E-FILE)
ITA 580/MUM/2026




REVISED CAUSE LISTOF D BENCH FOR 22-APRIL-2026 (WEDNESDAY)

: BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER _
AND HON'BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 3

Assmt.

TITA 654/MUM/2026 | 2017-18 |[A] SAGUNA RURAL FOUNDATION (E-FILE) |

Srl | Appeal Number Year Assessee Name ’ " Remarks
126 |TTA 592/MUM/2026| 2013-14 | [A] DHARMIL ANIL BODANI (E-FILE)
27 | ITA 604/MUM/2026| 2015-16 | [A] DINKAR PANDURANG SAWANT
| 28 |ITA 619/MUM/2026|  N.A | [A] DAYABEN GIRJASHANKER SHETH TRUST
29 TTA 620/MUM/2026 ] N.A _‘ [A] DAYABEN GIRJIASHANKER SHETH TRUST
30 | ITA 648/MUM/2026 | 2018-2019 [A] RASHMI RAJKUMAR KARNANI (E-FILE)
31

. Assi%”gegisfrar
Q" 1-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMEBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

.30

IN COURT ROCM 6
srl | Appeal Number Aii:_t'_ Assessee Name Remarks -
1 |I7TA 1264/MUM/2018] 2014-15 | [D] JAYBHARAT TEXTILES & REAL ESTATE LTD (RECALLED MATTER)
2 |ITA 1265/MUM/2018| 2014-15 | [D] JAYBHARAT TEXTILES & REAL ESTATE LTD (RECALLED MATTER)
| 3 |I7TA 1979/MUM/2023| 2014-15 | [D] HANVANT SINGH JABBAR SINGH RANAWAT (RM)
4 |ITA2525/MUM/2024| 2012-13 | [D] EUROPEAN TRUST (E-FILING (RECALLED MATTER)
5 | CO116/MUM/2024 | 2012-13 | [A] EUROPEAN TRUST (RECALLED MATTER)
6 |ITA 1491/MUM/2025| 2013-14 | [D] TATVA GLOBAL ENVIRONMENT DEONAR LIMITED (E-FILE)
7 |ITA 1492/MUM/2025| 2012-13 | [D] TATVA _GLOBA_L ENVIRONMENT DEONAR LIMITED (E-FILE)
8 |ITA 4661/MUM/2025| 2011-2012 | [A] KOMAL RAVIL CHHEDAV('E—FILE)
9 |1TA 4836/MUM/2025| 2012-13 | [A] KISHORE KRISHN PATKE
10 |rTa 4878/MUN/2025 201314 | I—[IA,;]IIE_IégigFFIIIEIE)ERNATIONAL PROP EDWISE CONSUTLTANTS PRIVATE
11 :ITA 5167/MUM/2025 2016-17 | [A] TRENT LIMITED
12 |ITA 5243/MUM/2025| 2016-17 |[D] TRENT LIMITED
13 |ITA 5578/MUM/2025( 2013-14 | [A] MOHD AMIN ESMAIL FAZLANI (E-FILE)
14 |ITA 6615/MUM/2025| 2014-15 | [D] KISHOR PREMCHAND LAHRANI HUF (E-FILE)
15 |ITA 6616/MUM/2025| 2015-16 | [D] KISHOR PREMCHAND LAHRANI HUF (E-FILE)
16 |ITA 6617/MUM/2025| 2016-17 | [D] KISHOR PREMCHAND LAHRANI HUF (E-FILE)
17 |ITA'6618/MUM/2025| 2014-15 | [D] PUNEET KISHOR LAHRANI (E-FILE)
18 |ITA 6619/MUM/2025| 2015-16 | [D] PUNEET KISHOR LAHRANI (E-FILE)
19 |ITA 6620/MUM/2025| 2014-15 | [D] REENA KISHOR LAHRANI (E-FILE)
20 |ITA 6621/MUM/2025| 2015-16 | [D] REENA KISHOR LAHRANI (E-FILE)
21 |ITA 6622/MUM/2025| 2014-15 | [D] LOKESH SHANKAR GURNANI (E-FILE)
20 |1TA 6623/MUM/2025| 2014-15 | [D] MEHR LOKESH GURNANI (E-FILE)
23 |ITA 7699/MUM/2025| 2014-15 | [D] KISHOR PREMCHAND LAHRANI (- FILE)
24 | €0293/MUM/2025 | 2015-16 | [A] PUNEET KISHOR LAHRANI
25 | CO294/MUM/2025 | 2014-15 | [A] PUNEET KISHOR LAHRANI
26 | CO 205/MUM/2025 | 2015-16 [A] REENA KISHOR LAHRANI
57| co 296/MUM/2025 | 2014-15 | [A] RYEENA‘ KISHOR LAHRANI
28 | €O 297/MUM/2025 | 2014-15 | [A] MEHR LOKESH GURNANI
29 | €O 298/MUM/2025 | 2014-15 | [A] LOKESH SHANKAR GURNANI
CO 299/MUM/2025 2014-15 | [A] KISHOR PREMCHAND LAHRAN HUF




REVISED CAUSE LIST OF E.BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 6

Assmt.

st Appeai Number Year Assessgé Name ‘Rem.arks
31 | CO 300/MUM/2025 | 2015-16 | [A] KISHOR PREMCHAND LAHRANI HUF
1 32 | co 301/MuM/2025 | 201617 | [A] KISHOR PREMCHAND LAHRANI HUF
33 | €O 375/MUM/2025 | 2014-15 |[A] KISHOR PREMCHAND LAHRANI
34 |ITA 6802/MUM/2025| 2018 - 19 | [A] KRISHNAN KRISHNAN (E-FILE)
35 |ITA 6911/MUM/2025| 2013-14 | [D] KIRAN METAL CORPORATION (E-FILE)
36 | CO 144/MUM/2026 | 2013-14 | [A] KIRAN METAL CORPORATION (E-FILE)
37 |1TA 8235/MUM/2025| 2014-15 [Aj EARNEST MERCANTILE PVT, LTD. (E-FILE)
38 |ITA 8971/MUM/2025| 2023-24 | [A] ESTATE OF VASANT J PATKI (E-FILE)
39 |ITA 9126/MUM/2025| 2009-10 | [D] TURAKHA FERROMET PRIVATE LIMITED (E-FILE)
40 | TTA 294/MUM/2026 | 200607 hﬁ{ ;r'\tlzg;iA Méuﬁgg;\(ipg LLé;VlrrED (NOW MERGED WITH TECH
41 | ITA 556/MUM/2026 | 2019-20 | [A] HARSHIT SATISH GUPTA _
42 | ITA 633/MUM/2026 | 2014-15 |[A] EMERALD ACRES PRIVATE LIMITED (E-FILE)
43 | ITA 632/MUM/2026 | 201314 | [A] EMERALD ACRES PRIVATE LIMITED (E-FILE)
44 |ITA 1079/MUM/2026| 2018-19 | [A] EMI TRANSMISSION LIMITED (E-FILE)
45 |ITA 1080/MUM/2026| 2018-19 | [A] EMI TRANSMISSION LIMITED (E-FILE)
46 |ITA 1114/MUM/2026| 2016-17 | [D] EKANSH CONCEPTS LIMITED (E-FILE)
47 |ITA 1137/MUM/2026| 2015-16 |[D] E O S POWER INDIA PRIVATE LIMITED (E-FILE)-
48 |ITA 1148/MUM/2026| 2018-19 | [A] HIGHWAY CONSUMER CO-OP SOCIETY LTD (E-FILE)
49 |ITA 1154/MUM/2026 | 2014-2015 | [A] KHIMII DEVA DAKA (E-FILE)
50 |ITA 1160/MUM/2026| 2013-14 - | [A] KAMALAPAT RATANCHAND CHOPRA (E-FILE)
51 |ITA 1163/MUM/2026| 2017-18 | [A] KWIK 7 (E-FILE)
52 |ITA 1170/MUM/2026 201213 | [A] K P TEXTILES PRIVATE LIMITED (E-FILE) ,
53 | CO 149/MUM/2026 | 2009-10 | [A] TURAKHA FERROMET PRIVATE LIMITED |
54 |ITA 8483/MUM/2025| 2018-2019 | [A] HOTEL MAHALAXMI (E-FILE)
55 | ITA 968/MUM/2026 | 2012-2013 | [A] HARSHAD GANGJI SHAH (E-FILE)
56 | ITA 969/MUM/2026 | 2013-2014 | [A] HARSHAD GANGII SHAH (E-FILE)

nt Registrar
1-Apr-2026|

IFE




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF F BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 11

‘Srl | Appeal Number Assmt. Year| _ Assessée Name - ’ ' Remarks
1| ITA6940/MUM/2025 | 201213 | [A] VIJAY BIHART KANDHART [ SGO
2 | ITA 6941/MUM/2025 | 2011-12 [ [A] VIJAY BIHARI KANDHARL ¢ 5@1)
3 | ITA 6942/MUM/2025 | 2013-14 | [A] VIJAY BIHARI KANDHARI C (S G\)
4 | ITA6134/MUM/2024 | 2010-11. | [A] MANOJKUMAR BABULAL PUNAMIYA
5 | ITA6888/MUM/2024 | 2014-15 | [A] SPAN REALTORS (E- FILING).
6 | ITA 6889/MUM/2024 | 2015-16 ‘[A] SPAN REALTORS (E-FILING) '
| 7 | ITA6890/MUM/2024 | 201213 | [A] SPAN REALTORS (E-FILING)
8 | ITA6891/MUM/2024 | 2021-22 | [A] SPAN REALTORS (E-Fi_LINg)
9 | ITA 6892/MUM/2024 | 2018-19 | [A] SPAN REALTORS (E-FILING)
10 | ITA 6893/MUM/2024 | 2020-21 | [A] SPAN REALTORS (E-FILING)
11 | ITA 6894/MUM/2024 | 2016-17 | [A] SPAN REALTORS (E-FILING)
12 | ITA 6895/MUM/2024 | 2019-20 | [A] SPAN REALTORS (E-FILING) _
13 | ITA 6896/MUM/2024 2013-14 | [A] SPAN REALTORS (E-FILING)
14 | ITA 6897/MUM/2024 | 201213 | [A] SPAN DEVELOPERS (E-FILING)
15 | ITA 6898/MUM/2024 |  2013-14 | [A] SPAN DEVELOPERS (E-FILING) _
16 | ITA 6899/MUM/2024 |  2014-15 | [A] SPAN DEVELOPERS (E-FILING) )
17 | ITA 6900/MUM/2024 | 2017-18 | [A] SPAN DEVELOPERS (E-FILING).
18 | ITA 6901/MUM/2024 |  2015-16 | [A] SPAN DEVELOPERS (E-FILING)
| 19 | 17A 6902/MUM/2024 |  2016-17 | [A] SPAN DEVELOPERS (E-FILING)
20 | ITA 6903/MUM/2024 | 2012-13 | [A] SPAN CONSTRUCTION (E—FILING)
21 | ITA 6904/MUM/2024 | 2013:2014  [A] SPAN. CONSTRUCTION (E-FILING) .
22 | ITA 6963/MUM/2024 | 201920 | [A] SPAN DEVELOPERS (E-FILING)
23 | ITA 6964/MUM/2024 | 2020-21 | [A] SPAN DEVELOPERS (E-FILING)
24 | ITA 6911/MUM/2024 | 2018-19 | [A] SHREENATH CONSTRUCTION (E-FILING)
125 | ITA 6912/MUM/2024 | 202021 | [A] SHREENATH CONSTRUCTION (E-FILING)
26 | ITA 6919/MUM/2024 | 2019-20 | [A] SHREENATH CONSTRUCTION (E-FILING)
27 | ITA 6931/MUM/2024 | 201516 | [A] SHREENATH CONSTRUCTION (E-FILING)
28 | ITA 6932/MUM/2024 | 2017-18 | [A] SHREENATH CONSTRUCTION“(E-FILING)
29 | ITA 6933/MUM/2024 | 2016-17 | [A] SHREENATH CONSTRUCTION (E-FILING)
30 | ITA953/MUM/2025 | 2019-20 | [A] JAYESH GANGARAM NADKARNT (E FILING)
| 31 | 1TA 4427/MUM/2025 | 201112 | [A] VALCHAND BHALRAJ SHAH

1 32

ITA 5755/MUM/2025 | 2019-20 | [A] V. TEX WVG AND MFG MILLS PRIVATE LIMITED




REVISED CAUSE LIST OF F BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SANDEEP SINGH KARHAIL, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 11

S |

Appeal Number . [Assmt. Year s " Assessee Name

Remarks

33

ITA 6105/MUM/2025 | 2017-18 | [D] VAIBHAV VIJAY- SAWANT (E.—FIL_E)

34

ITA7513/MUM/2025 | 2016-17 | [A] FAIYAZ ABDULGHANI DALVI (E-FILE)

- 35

 ITA 7681/MUM/2025 | 2013-14 | [A] JAYESH TARACHAND:KOTHARI HUF

36

[TA 8326/MUM/2025 | 2014-15 | [A] JAGDAMBA TEXTILES PVT LTD -

37|

ITA 8327/MUM/2025 | 2015-16 | [A] JAGDAMBA TEXTILES PVT LTD E

38

| TTA 8328/MUM/2025 | 201617 | [A] JAGDAMBA TEXTILES PVT LTD.

39

[ ITA 9171/MUM/2025 | 2018-19 | [D] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)

40

ITA 9172/MUM/2025 2022-23 | [A] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)

. ITA 9173/MUM/2025 | 2023-24 [A] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)

41
42 | ITA781/MUM/2026 | 2022-23 | [D] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)
43 | ITA871/MUM/2026 | 2023-24 - | [D] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE)
44 | TTA 9219/MUM/2025 | 2013-14 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)

45

ITA 9220/MUM/2025 |  2014-15 | [A] SHIRISH CHANDRAKANT SHAH. (E-FILE)

46

ITA 9221/MUM/2025 | 2015-16 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)

| 47

ITA 9222/MUM/2025 | 2016-17 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)

ITA 9223/MUM/2025 | 2017-18 | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)

48
49 | ITA 9224/MUM/2025 |  2018-19 * | [A] SHIRISH CHANDRAKANT SHAH (E-FILE)

50 | ITA 9246/MUM/2025 | 2020-21 | [A] JANSEVAK CO-OP CREDIT SOCIETY LTD
51 - ITA 309/MUM/2026 | 2018-19 | [A] VASHI INFOTECH PARK PREMISES CO OP SOCIETY LTD

52 | ITA 1150/MUM/2026 |  N.A | [A] JANTA KI AWAAZ FOUNDATION (E-FILE)

53 | ITA 1159/MUM/2026 | 2015-16 | [A] VILLOT CARDOZO (E-FILE)
54 | ITA 1161/MUM/2026 | 2016-17 | [A] MANGESH SUDAM LAVALE (E-FILE)

55 | ITA 1162/MUM/2026 | 2019-20 4i[A] MANGESH SUDAM LAVALE (E-FILE)

56 | ITA 1173/MUM/2026 | 2019-20 | [A] MIHIR BIPIN‘BHAI PAREKH (E-FILE)

57 | ITA 1189/MUM/2026 | 2012-13 | [A] MAHENDRA GHISULAL SHAH HUF

58 | ITA 1194/MUM/2026 | 2017-18 | [A] MASHHUDA ABDULLAH SELIA - “

59 | ITA 1243/MUM/2026 | 2023-24 | [A] Al- FACILITY ANDAPRQPERTYMANAGERS PVT LTD (E-FILE)
60 | ITA 1258/MUM/2026 | 2016-17 | [A] JAGDISH GOBINDRAM HEMRAJANI '

61

'ITA 1265/MUM/2026 | 2015-16 ' [A] JAY GAGANGIRI SAHAKARI PATSANSTHA LTD (E-FILE)

% Assistant Registrag

21-Apr-202




- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE BEENA PILLAI, JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 4

SHl vAPPe'al Number> A::':rt' Assessee Néme' ‘ .. | Remarks
L | Jams/munyj2024 | 201415 | TA] SANTOSH DEVI MITTAL
2 5305/,\25’:4 12025 2012 | [D] SURESH AMRUTRAO CHAVAN (E-FILE) |
3| gon 4/;'3;4 12025 2020-21 [A] SHEHZAD VALIMOHAMED MERCHANT (E-FILE)
4 7957/,\}&4 /2025 | 20232024 [A] SANKET KHEMUKA (E-FILE)
5 7977”;3[‘“/2025 201718 | [D] SAHIL RAJENDRA LODHA (E-FILE)
| 6 | Joss/mumy2025 | 201516 | [D] SHARDA CROPCHEM LIMITED (E-FILE)
7 |CO 109/MUM/2026| 2015-16 | [A] SHARDA CROPCHEM LIMITED
8| 1 /MIJIQ/2026 ' 2017-18 [A] ZUBBIN KHMBATTA (E-FILE)
9 '_216/MIJQ/'2026 2017-18 | [D] ZUBBIN KHMBATTA (E-FILE)
110 635/MIJQ/2026 2017-2018 :’[Aj GHEVARAM MANGLILAL MALI (E-FILE)
1 J636/MIUTICI./2026 2018-19 | [A] GHEVARAM MANGILAL MALT (E-FILE)
11‘21 637/MIJQ /20# | 2019-20 | [A] GHEVARAM MANGILAL MALI (E-FILE)
i13 : 668/MIJQ/2026 2020-21 :[D] GBTL LIMITED (E-FILE)
| 14 - /MIJP‘,‘I 12026 | 202324 [A] SOMESHWAR KRUPA CHARITABLE TRUST
15| e /MIJIQ 12026 | 202324 [A] SINAT MARTTIME SERVICES PVT LTD (E-FILE)
16, 772/MH|C| 12026 2017-18 | [D] SONIC BIOCHEM EXTRACTIONS PV, LTD. (E-FILE)
17 ‘776/MIJQ 12026 2017-18 | [D] SAATCHI & SAATCHI PRIVATE LIMITED (E-FILE)
| 18 |cO 125/MUM/2026| 2017-18 | [A] SAATCHE AND SAATCHI PRIVATE LIMITED (E-FILE)
19| 78’VQ/MIJI'\“;I/‘2-026 2016-17 | [D] SMALL INDUSTRIES DEVELOPMENT BANK OF INDIA (E-FILE) |
;_20 | 796/MIJS'/20‘26 | 2015-16 | [D] SHIV SAGAR BUSINESS PREMISES CO.OP. SOC. LTD. (E-FILE) |
21| goomum /202'6' | 2020-21 :[:A]‘ YUVRAJ DHONDU BHADANE (HUF) |
2| A | 2017-18 'k[A] GLOBELINK W W INDIA PVT LTD.

811/MUM/2026



REVISED CAUSE LIST OF G BENCH FOR -APBIL 2026 (WEDNESDA )

BEFORE HON'BLE BEENA PILLAI JUDICIAL MEMBER

AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 4

| Stl | Appeal Number .A:,:'::' Aséessee Name 'Remarks
23| goa /MIJQ 12026 | 2013-141 | [A] SUNSHINE GLOBAL TECHNOLOGIES PVT, LTD. (E-FILE)
24| oor /MIJQ 12026 | 201415 ,[A]‘SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE) |
25| oo /MIJQ 12026 2015-16 | [A] SUNSHINE GLOBAL TECHNOLOGIES PV, LTD. (E-FILE) ‘
26| oo, /MIJQ 12026 | 2016417 |[A] SUNSHINE GLOBAL TECHNOLOGIES PVT. LTD. (E-FILE)
27| g /MIJD‘?I/‘.?OZG 2017-18 |[A] SUNSHINE GLOBAL TECHNOLOGIES PVT, LTD. (E-FILE)
28] o, /MIJICI 12006 | 201516 | [A] M/S.GODRE] INVESTMENT PVT LTD
2| 914/MHIeI 12026 | 2017-18 | [A] SOLITAIRE APPLIANCES PRIVATE LIMITED
| 30 530 /MIJ,Q 12026 2018-19 | [A] STRIDES PHARMA SCIENCE LIMITED. (E-FILE) |
| A o12-13 | D] SYNDICATE BANK (NOW MERGED WITH CANARA BANK) (E-
| 6763/MUM/2025 FILE)

Assistant Registran
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BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON’'BLE ANIKESH BANERIJEE, JUDICIAL MEMBER

IN COURT ROOM 7

PR A

Assmt.

25

[A] TIMES GLOBAL BROADCASTING COMPANY LTD

Srl | Appeal Number Year Assessee Name Remarks
| [ncormarzn| s e o St
? wermonnn] s | 1SS dook Betes o i ComEy
3 |1TA7872/MUM/2019| 2015-16 | [A] JIOSTAR INDIA PRIVATE LIMITED (SG)
4 |TTA 6649/MUM/2018| 2014-15 fA] JIOSTAR INDIA PVT LTD (HIGH COURT DIRECTION)
5 | 1A 725/MUMy2021 | 201617 IKEIJ:%S'IL?DR)INDIA'PRIVATE LIVITED (FORMERLY KNOWN AS STAR
6 |ITA 1077/MUM/2021| 2016-17 |[A]M/S. ILJIN ELECTRIC CO. LTD.
7 |TTA 2419/MUM/2022| 2018-19 | [A] M/S TATA AUTOCOMP SYSTEMS LIMITED
8 |ITA 2418/MUM/2022| 2017-2018 | [A] M/S TATA AUTOCOMP SYSTEMS LIMITED
9 |ITA 4104/MUM/2024| 2015-16 | [A] HINDALCO INDUSTRIES LIMITED
10 {ITA 4614/MUM/2024| 2015 | [P] HINDALCO INDUSTRIES LTD (E-FILE) -
11 | A 494 MUM/2024] 202021 (EAE: I‘I{_IEEI)OMSON REUTERS INTERNATIONAL SERVICES PRIVATE LIMITED
12 |a 7782024 202122 (EEA:}: E{\%soN REUTERS INTERNATIONAL SERVICES PRIVATE LIMITED
13 |TTA 1899/MUM/2026| 2022-23 | [A] HCY INDUSTRIAL PARKS PRIVATE LIMITED (E-FILE)
14 | ITA 306/MUM/2026 | 2016-20 | [A] NEEPA VIPUL PAREKH (SMC) '

15 | ITA 307/MUM/2026 | 2018-19 '[}\1] VASHI INFOTECH PARK PRIMISES CO OP SOCIETY LTD (SMC)

16 | ITA 308/MUM/2026 | 2020-21 |{A] VASHI INFOTECH PARK PRMISES CO OP SOCIETY LTD (SMC)
17 | ITA310/MUM/2026 |  2010-11 | §A] DILIP AMICHAND MEHTA (SMC)

| 18 |ITA 8489/MUM/2025] 2020-21 | [A] ALKA ASHOK KAINE (E-FILE-SMC)

19 |ITA 1198/MUM/2026| 2016-17 | [A] SHREE GOVARDHANI SARVAJANIK SEVA SANSTHA (SMC)
20-{ITA 1199/MUM/2026| 2014-15 - | [A] SHREE GOVARDHANI SARVAJANIK SEVA SANSTHA (SMC)

| 21 |ITA 1200/MUM/2026| 2018-19 | [A] SHREE GOVARDHANI SARVAJANIK SEVA SANSTHA (SMC)

| 22 |17A 1250/MUM/2026| 2018-19 | [A] AMIT GAJANAN KHEDEKAR (SMC- E-FILE)
| 23 |17A 1623/MUM/2026|  2017-18 A1 SAVITA RAJARAM KAMKAR (E-FILE-SMC)
24 |TTA 1507/MUM/2020| 201516, | [A] TIMES GLOBAL BROADCASTING CO. LTD.
TTA 1487/MUM/2021| 2016-17.

S




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 22-APRIL-2026 (WEDNESDAY)

24

ITA 1693/MUM/2026

:[A] SONMARG €O OP HOUSING SOCIETY LTD (E-FI_LE(»SM&))

BENC‘HWILL‘NOTF'UNCTION
Srl | Appeal Number Aii:_t' Assessee Name‘ Remarks
1 | ITA481/MUM/2013 | 2008-09 |[A] ZENSAR TECHNOLOGIES LTD
2 |ITA 1608/MUM/2014] 2009-10 [ [A] ZENSAR TECHNOLOGIES LTD
3 | CO67/MUM/2014 | 2009-10 |[A] ZENSR TECHNOLOGIES LTD
4 ITA 2257/MUM/2015 2010-11 | [D] ZENSAR TECHNOLOGIES LTD
5 |ITA 1916/MUM/2015| 2010-11 |[A] ZENSAR TECHNOLOGIES LTD _
6 |ITA 2299/MUM/2014| 2009-10 |[A] PROCTER & GAMBLE HYGINE & HEALTH CARE LD (ROCA)
7 |TTA 1372/MUM/2015| 2010-11 |[A] PROCTER & GAMBLE HYGIENE AND HEALTH CARE LTD (ROCA)
8 |ITA 1366/MUM/2017| 201213 |[A] PROCTER & GAMBLE HYGIENE AND HEALTH CARE LTD (S.G.(ROCA))
9 |ITA6610/MUM/2017[ 2013-14 | [A] PROCTER & GAMBLE HYGIENE AND HEALTHCARE LTD (S.G.(ROCA))
10 |TTA 7237/MUM/2018] 201415 | [A] PROCTER & GAMBLE HYGIENE AND HEALTH CARE LTD (5.G.(ROCA)) |
| 11 |TTA 7518 /Mumz2019| 201516 (g\g CI\;I\/S PROCTER & GAMBLE HYGIENE AND HEALTH|CARE LTD, (5.G. } o
12 |ITA 1240/MUM/2014( 2009-10 | [A1 PROCTER & GAMBLE HOME PRODUCTS LIMITED . ACU ;'L’O _ 2_\ 05.2
13 [TA 4217/MUM/2024| 2020-2021 F[IAE]E g?ggggg AND GAMBLE HYGIENE AND HEALTH CAR L{MI_TED &
14 |ITA 6683/MUM/202 | 2021-2022 F[I/t]E zvggcc;\rSR & GAMBLE HYGIENE AND HEALTH CARE LIMITED (E-
15 |ITA 1231/MUM/2015| 2010-11 |[D] PROCTER & GAMBLE HOME PRODUCT LTD ,
16 1A 6447 /MUM/2024| 20212022 (gsg CPAR)())CTER» 8 GAMBLE HOME PRODUCTS PRIVATE LIYITED (E-FILE
17 |rTA 4saymuMy2024| 202021 F[I?.]E gR((;gTCil?)AND GAMBLE -HOME PRODUCTS PRIVATE [HIMITED (E-
18 | ITA 575/MUM/2015 | 2010-11 |[A] PROCTER & GAMBLE HOME PRODUCTS P.LTD
19 |ITA 6582/MUM/2024| 202122 | [A] PROCTER & GAMBLE HEALTH LIMITED ((ROCA))
20 |1TA 4605/MU"M 1202 4‘; 2020;21 F[IAE]E I\géél)%SA(_;g}SOFTWARE AND SOLUTIONS INDIA PRIVATE LIMITED (E- )
21 [ITA 4660/MUM/2024| 2020-21 |[A] PROCTER & GAMBLE HEALTH LIMITED ((ROCA))
2 | msismnacas | 202225 | COR e RO DTG AND ESTHATIG
| 23 |ITA 1732/MUM/2026| 2016-17 | [A] MAHESH BECHARA KAROTRA (E-FILE(SMC)) \
2012-13

Assistant Registrar
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BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
IN COURT ROOM 8

Srl | Appeal Number Assmt. Year ’ Asseésee Name Remarks
1 | . ITA7413/MUM/2025 | 201516 | [A] SULEMAN CHAMBERS CO OPERATIVE HOUSING SOCIETY LIMITED
2 | ITA1857/MUM/2026 | 201415 - |[A] SULEMAN CHAMBERS CO OPERATIVE HOUSING SOCIETY LIMITED
3 | ITA4334/MUM/2025 | 2017-18 | [A] DEEGEE SOFTWARE PRIVATE LIMITED
4 | ITA6516/MUM/2025 | 2016-17 | [A] SANJAY ASHOK JAIN (E-FILE)

5 | ITA7011/MUM/2025 | 201819 |[A] RAJESH VRAILAL RATHOD

6 | ITA7342/MUM2025 | 2019-20 | [D] RAJIV KUMAR KANJIBHAT RAVARTA (E-FILE)

7 | mAzaiMuMP025 | 201213 [A] ADHISH SAMEER TENDULKAR ‘

8 | ITA7411/MUM/2025 | 2009-10 | [A] SHRI RAMESH CHANDMAL SALECHA

9 | ITA7492/MUM/2025 | 2011-12 | [A] SAWALCHAND CHUNILAL BAFNA HUF (E-FILE)

10 | TTA9490/MUM/2025 | 2015-2016 |[A] MATRUMANDIR CO-OP HOUSING SOC LTD (E- FILE)

11 | TTA45/MUM/2026 |  2018-19 | [A] KARANAJEE SURESHKUMAR (E-FILE)

12 | ITAOG/MUM/2026 | 2024-25 - |[A] DEV MARLECHA
13 | ITA 100/MUM/2026 2009-10. | [A] KRETEKA INVESTMENTS PRIVATE LIMITED
14 | ITA 109/MUM/2026 2018-19 | [A] SUDHA RATNA CHARITABLE TRUST (E-FILE)

15 | ITA'110/MUM/2026 2017-18 . | [A] MUNNIRPALLAM SUDALAIMUTHU ESAKKY (E-FILE)

16 | ITA114/MUM/2026 | 2017-2018 |[A] MAYUR JOITKUMAR JAIN (E-FILE)

17 | ITA1248/MUM/2026 | 2014-15 | [A] SUPRIYA VIVEK AGARWAL (E-FILE)

18 | ITA 1431/MUM/2026 | 2014-2015 |[A] KIRAN FUTERMAL JAIN (E-FILE)

19 | ITA1760/MUM/2026 | 2016-17 | [A] HARISH CHANNAPPA SHETTY (E-FILE) .

20 | ITA 6845/MUM/2025 2010-11 | [A] FANCY DIAMONDS INDIA PRIVATE LIMITED (E-FILE) .

21 | ITA 7045/MUM/2025 2010 | [D} FANCY DIAMONDS INDIA PRIVATE LIMITED (E-FILE)

22 | ITA7842/MUM/2025 | 2020-21 - |[A] KALPESH DATTATRAY KUMBHAR (E-FILE)

23 | ITA7843/MUM/2025 | 202122 |[A]KALPESH DATTATRAY KUMBHAR (E-FILE)

24 | ITA7844/MUM/2025 | 202223 | [A] KALPESH DATTATRAY KUMBHAR (E-FILE)

25 | TTA7845/MUM/2025 | 2023-24 | [A] KALPESH DATTATRAY KUMBHAR (E-FILE)

26 | ITA 7860/MUM/2025 2018 {[D] M D FOODS (E-FILE) )

27| €O 123/MUM/2026 2018-19 * | [A] M D FOODS (E-FILE) -

28 | ITA7887/MUM/2025 | 2017-18 | [D] CASA BUILDERS PVT. LTD. (E-FILE)

29 | ITA7939/MUM/2025 | 2011-12 | [A] ENSEMBLE INFRASTRUCTURE INDIA LTD (E-FILE)

30 | TTA 1504/MUM/2026 | 2021-22 | [A] M/S. R.D CONSTRUCTION
31| ITA 1505/MUM/2026 202223 [A] M/S. R.D CONSTRUCTION
32| ITA 1881/MUM/2026 | 2017-18 . | [A] DNYANESHWAR TRADING AND INVESTMENTS PRIVATE LIMITED (E-FILE)
3

' ITA 1913/MUM/2026

2010. - ._[D] RASHIDA SHABBIR VAHANVATY (E-FILE)

Assi

nt Registran
21-Apr-2026|




